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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 11 August, 2025

S.0. 3681(E).— Whereas, by the notification of the Government of India, in the Ministry of
Railways (North Western Railway, Construction organisation), Notification number, S.O.
2854(E). dated the 25™ June, 2025 published in Gazette of India, Extraordinary, Part II, section 3
Sub-section (ii), dated the 25" February, 2025 (hereinafter referred to as the said notification)
under sub-section (i) of section 20A of the Railways (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire
the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Doubling between
Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway” in
District Ajmer in the state of Rajasthan.

And whereas, the substance of the said notification was published in daily newspapers
namely “Dainik Bhaskar” and “Rajasthan Patrika” Dated 29" June-2025 under sub section (4)
of section 20A of the said Act;

And whereas, objections received within the stipulated time period were resolved by
Competent Authority and accordingly.




6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the
competent authority has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise
of the powers conferred by sub-section (1) of section 20E of the said Act, the Central Government
hereby declare that the lands specified in the schedule annexed here to shall be acquired for the
aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, The Central
Government herby declares that on publication of the notification in the official Gazette, the land
specified in the schedule annexed hereto shall vest absolutely in the Central Government free from
all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project
namely "Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of
North Western Railway”.

District Name — Bhilwara Tehsil Name - Baneda
Survey Total | Acquired
i A
Sr. | Village No./Khasra Nature of Type of red Al-“ea Land Owner Detail
No. | Name land Land (in (in
No.
Hact.) Hact.)
1 2 3 4 5 6 7 8
Rayla 770 Gemu.Usar | Government | 0.2276 0.0248 | Raj. Sarkar
2 Rayla 773 Bali Government | 1.4164 0.0103 | Raj. Sarkar
3 Rayla 1254 Gemu.Rasta | Government | 0.9105 0.2388 | Raj. Sarkar
Panch Rayl i
4 | Rayla 1255 Gemu.Aabadi | Government | 0.0632 | 0.046g | Oram Panchayat Rayla abaadi
hissa - poorn khatedar
5 Rayla 1258 Gemu.Rasta | Government | 0.2023 0.0801 | Raj. Sarkar
6 Rayla 1259 Gemu.Chaapar | Government | 0.0759 0.0327 | Raj. Sarkar
SUB TOTAL : | 0.4336
1.) Kanaram Mali putr Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar
2.) Kalidevi putri Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar
3.) Champa putr Kela — hissa: 1/6,
. jaati: Mali, sa. deh khatedar
Rayla 1260 Gemu.Chhapar Private 0.0759 0.0392 .
4.) Jamna putr Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar
5.) Jasu putri Ghisa — hissa: 1/45,
jaati: Mali, sa. deh khatedar
6.) Deu Devi putri Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar
7.) Nanuram putr Uda — hissa:
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1/21, jaati: Mali, sa. deh
khatedar

8.) Nausar Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

9.) Prem Lahari Mali putri Chhoga
— hissa: 1/30, jaati: Mali, sa. deh
khatedar

10.) Badri dattak putr Heera —
hissa: 1/9, jaati: Mali, sa. deh
khatedar

11.) Badrilal putr Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar

12.) Bhoori putri Uda — hissa:
1/21, jaati: Mali, sa. deh
khatedar

13.) Ramu Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

14.) Ramchandra putr Uda — hissa:
1/21, jaati: Mali, sa. deh
khatedar

15.) Shankarlal putr Kalyanmal —
hissa: 1/9, jaati: Mahajan, sa.
deh khatedar

16.) Sita Devi putri Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar

17.) Sohni putri Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

18.) Sohni Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

19.) Hajari putr Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

20.) Hansi patni Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

Rayla

1261

Gemu.Chhapar

Private

0.2403

0.0703

1.) Kanaram Mali putr Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

2.) Kalidevi putri Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar

3.) Champa putr Kela — hissa: 1/6,
jaati: Mali, sa. deh khatedar

4.) Jamna putr Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

5.) Jasu putri Ghisa — hissa: 1/45,
jaati: Mali, sa. deh khatedar

6.) Deu Devi putri Ghisa — hissa:

1/45, jaati: Mali, sa. deh
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khatedar

7.) Nanuram putr Uda — hissa:
1/21, jaati: Mali, sa. deh
khatedar

8.) Nausar Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

9.) Prem Lahari Mali putri Chhoga
— hissa: 1/30, jaati: Mali, sa. deh
khatedar

10.) Badri dattak putr Heera —
hissa: 1/9, jaati: Mali, sa. deh
khatedar

11.) Badrilal putr Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar

12.) Bhoori putri Uda — hissa:
1/21, jaati: Mali, sa. deh
khatedar

13.) Ramu Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

14.) Ramchandra putr Uda — hissa:
1/21, jaati: Mali, sa. deh
khatedar

15.) Shankarlal putr Kalyanmal —
hissa: 1/9, jaati: Mahajan, sa.
deh khatedar

16.) Sita Devi putri Ghisa — hissa:
1/45, jaati: Mali, sa. deh
khatedar

17.) Sohni putri Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

18.) Sohni Devi putri Chhoga —
hissa: 1/30, jaati: Mali, sa. deh
khatedar

19.) Hajari putr Uda — hissa: 1/21,
jaati: Mali, sa. deh khatedar

20.) Hansi patni Uda — hissa: 1/21,

jaati: Mali, sa. deh khatedar

Rayla

1254/1

Gemu.Rasta

Private

0.2529

0.2352

1.) Adityakumar putr Banshilal —
hissa: 1/7, jaati: Mahajan, sa.
deh khatedar

2.) Gaurav putr Ramkrishna —
hissa: 1/7, jaati: Mahajan, sa.
deh khatedar

3.) Premlal putr Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

4.) Satyanarayan putr Banshilal —
hissa: 1/7, jaati: Mahajan, sa.

deh khatedar
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5.) Sarita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

6.) Savita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

7.) Sita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

4 Rayla

1256

Barani 11

Private

0.2782

0.0045

1.) Sabir Mohammad putr Nasir
Mohammad — hissa: poorn,
jaati: Musalman, sa. deh
khatedar

5 Rayla

1252

Gemu.Aabadi

Private

0.6956

0.1653

1.) Adityakumar putr Banshilal —
hissa: 1/7, jaati: Mahajan, sa.
deh khatedar

2.) Gaurav putr Ramkrishna —
hissa: 1/7, jaati: Mahajan, sa.
deh khatedar

3.) Premlal putr Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

4.) Satyanarayan putr Banshilal —
hissa: 1/7, jaati: Mahajan, sa.
deh khatedar

5.) Sarita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

6.) Savita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

7.) Sita putri Banshilal — hissa:
1/7, jaati: Mahajan, sa. deh
khatedar

SUB TOTAL :

0.5145

[F. No. NWR/HQ/S&C/443599200 Vol.XIX]
RAJEEV SRIVASTAVA, Chief Administrative Officer
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